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Introduction of new and _vant trades in 
thesalec:ted ITlsunderthe Projec:t.ln addition, 
the Vocatronal Training project will 
substantially increase the training 
Infrastructul'8 for women, by setting up 100 
new ITIs and 4 new Regional Vocational 
Training Institutes, as weU as Introduce new 
and mol'8l'8Jevant trades In MITIs; National 
Vocational Training institute at Nolda, and 
six exilling RVTIs for women. 

O".Rank O","'nalon to Clvllianal 
Government Serventa 

894. PROF. MALIN. BHATTA· 
CHARA VA: Will the PRIME MINISTER be 
pleased to state: 

.--' 
(a) whether the Governmor.! llave 

decided to institute' one-rank one-pension' 
for ex-servicemen; 

(b) whether it Is proPOsed to consider' 
one-rank one-pension' scheme forciviliansl 
Government servants also; 

(c) whether the Government have 
received some I'8presentations to this effect; 
and 

(d) If so, the l'8actlon of the Govemment 
thereto? -

THE MINISTER OF STATE IN THE 
MINISTRV OF PERSONNEL, P~BlIC 
GRIEVANCES AND PENSIONS (SHRIMATI 
MARGARET ALVA): (a) Ves, Sir. 

(b) No, Sir. 

(c) Ves, Sir. 

(d) The demand for· parity In penSion-
for civilian pensioners In the context of the 
demand for· one rank and one pension· by 
the ex-servicemen envisages that the 

pensions of past retirees maybe~wIth 
l'8fel'8nC8 to level of emolumlnts pravalling 
at pr8S8nt without I'8fel'8nee to their dates of 
ratlrament and the emoluments drawn by 
them at their respec:tIve time of l'8tirement. 
ThIs demand had been considered by the 
FourthCentraJ Pay CommIsaionand rajec:ted. 
The~hLevalE~CommIleeunder 
the ChaI~hlp of the Defence U1nlster, 
wllh which some Members of ParlIament 
and I'8tIred Armed Forces officers wel'8 also 
associated, also did not recommend 
acceptance of one rank one pension. 
However, on Its recommendations the 

. Government has sanctioned one tima 
incnNase In pension to pre 1.1.1986 ex-
~men. The conskiarations on Which 
one time increase in pension has tJ(lan 
sanctioned to ex-servicemen do not hoki 
good In the case of civilian pensioners. 

Unking of Bonu. with Productivity and 
Profitability 

-895. SHRI SOBHANADREESWAR.c 
RAO:WlU the PRIME MINISTER be pleasec 
to state: 

(a) whether the Government propose to 
link bonus with productivity and profitability 
of the industrial unit concerned; and 

(b) If 50, the details thel'8Of? 

THE MINISTER OF STATE IN THE 
MINISTRVOFCOAl(SHRIP.A.SANGMA): 
(a) and (b). the Payment of Bonoua Act. 

. 1965, Inter-alia. provides for payment of 
annual bonoua to the employees based on 
profItS and on productlon or prodUCllvlty,ln 
the lieu of bonus based on profits. The Ad 
also provides for payment of minimum 
statutory bonus. TheI'8 Is no proposal at 
pl'8S8nt to make any lurther change In 
Payment of Bonous under the existing 
Payment of Bonus Ad. 
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